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Mr. Speaker: \He is the originator.
The contagion has spread.

Shri Tyagi: He did not say “quote”.

Mr. Speaker: I find that the habit
is growing everywhere, and every
supplementary is prefaced by a long
statement.

Shri A. P. Jain: These are the two
alternatives. I wanted to make it
clear.

Mr. Speaker: That is the difficulty.
Only four questions have been cover-
ed and half an hour is gver,

He may reply to the question.

Dr. Ram Subhag Singh: 1 have
replied. 1 said that our objective
will be selective, though, of course,

at present it is not possible to enforce
it on every farmer that he should
grow that type.

Consumer Co-operative Societies

+
rShr.i Subodh Hansda:
| Shri 8. C. Samanta:
*718.{ Dr. P. N. Khan:
| Shri M, L. Dwivedi:
| Shri Yashpal Singh:

Will the Minister of Community
Development and Co-operaiiom be
pleased to state:

(a) whether any cases have come
to the notice of Government that
Consumer Co-operative Societies have
sold consumer goods at higher rates
than ‘prescribed’;

(b) if so, the number of such cases
that have come to the notice of Gov-
ernment during 1963-64 so far;

(¢) which are the commodities sold
at higher rate; and

(d) the reasons for selling at such
rate?

The Deputy Minister in the Ministry
of Community Development and Co-
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operatiom (Shri Shyam Dhar Misra):
(a) and (b). Yes, Sir. Two cases
have eome to the notice of the Gov-
ernment.

(c) Sugar.

(d) One society had made extra
charge for the paper container in
which sugar was supplied to the con-
sumers.

The other society added transport
charges from the wholesaler’s shop to
its retail shop, under the impression
that it could recover such costs.

Shri Subodh Hansda: May I know
the names of those societies?

Shri Shyam Dhar Misra: The names
are: (1) Bharat Sevak Samaj Co-
operative Stores, Nangloi, Delhi and
(2) Alipur Multi-purpose  Society,
Alipur, Delhi.

Shri Subodh Hansda: May I know
whether it has come to the notice of
Government that a news item ap-
peared in a weekly paper, Organiser,
that a co-opcrative consumer society
in Dclhi sold iron and steel in black
market, material which was intended
tor agricultural purposes and, if so,
how far it is true?

Shri Shyam Dhar Misra: No such
consumer society has been given iron
and steel and, therefore, it must have
been some marketing society. I am
net aware of that.
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Shri Hem Barua: As is evident
from the proceedings in respect of the
Chief Minister of Punjab, it is quite
clear that co-operatives are sources
of corruption . . .

Shrl A. P. Jain: It is a long intro-
duction, Sir.

Shri Hem Barua: In view of that
may I know what steps Government
have taken to see that these co-
operatives do not become the hot-
beds of corruption. ... (Interruptions.)

Shri Shyam Dhar Misra: It is a
very general question. I cannot
vouchsafe that there is no corruption
in co-operatives; corruption may be
anywhere; but the deduction made
by hon. Member that co-operatives
are fuli of corruption is not correct.

Shri Hem Barua: Did I say so?

Shri Shyam Dhar Misra: Steps
are being taken to make bogus co-
operatives good  societies. ... (Inter-
ruptions).

Shri Hari Vishnu Kamath: How can
bogus ones be made good? Bogus is
bogus, it goes.
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Shri U. M. Trivedi: When this
«question of prosecution of the office-
bearers of the Delhi Central Co-
operative Stores was considered, the
Law Minister made out that proper
information regarding everything
concerning this matter was not
placed before him. Has all informa-
tion been furnished to him so that
the culprits may be prosecuted?

Shri Shyam Dhar Misra: This
\question has been adequately dealt
with by the Food and Agriculture
Minister; and it relates to the Minis-
try of Food and Agriculture; it
relates to a particular supply. I think
he has amply answered the question
and if at all any answer is needed,
the question should be addressed to
that Ministry.

Shri S. M. Banerjee: May I know
whether this particular co-operative
society which was shady is being given
some dole or financia] aid from this
particular department and, if so,
what is the amount given to them
from 1962-63?

Shri Shyam Dhar Misra: As I said
earlier, in reply to the question of Shri
Subodh  Hansda, two co-operative
societies—one, the Bharat Sevak
Samaj Co-operative Society and the
other, Alipur Multi-purpose Co-opera-
tive Society-—were involved. In the
case of one, that is, the Bharat Sevak
Samaj Co-operative Society, that is
affiliated to the Delhi Consumer Co-
operative Stores, the share capital
money and some subsidy has been
given. In the case of the Multi-pur-
pose Co-operative Society, assistance is
given in the form of some subsidy and
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also in the form of share capital I
do not know if share capital is given
here.

Shri Nath Pai: Has the hon. Minis-
ter’s attention been drawn to the con-
sensus of opinion at a seminar which
took place in the capital last week,
where almost all the participants,
among whom some were Ministers,
came to the conclusion that the co-
operative movement as a whole in
this country has been a miserable
failure—that being the particular ex-
pression used by one of the leading
participants?

Shri Shyam Dhar Misra: It might
have been the view of one leading or
not leading participant. It i3 not the
wiew of the Government, It has not
failed; it is succeeding. In spite of
failure, it has to succeed, and it is
succeeding.
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